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COMMITTEE ON ABSENCE OF
MEMBERS FROM THE SITTINGS
OF THE HOUSE ¢

SECOND REPORT

SHRI P.V.G. RAJU (Bobbili): 1
beg to present the Second Report of
the Committee on Absence of Mem-
bers from the Sittings of the House.

ANNOUNCEMENT RE: PRIME
MINISTER’'S STATEMENT ON THE
VISIT OF MR. L. 1. BREZHNEV

MR. SPEAKER: I have to inform
~ the House that the Prime Minister
will make a statement in the House
today at 245 p.m. regarding the
visit to India of Mr. L. 1. Brezhnev,
. General Secretary of the Central
Committee of the CPSU & Chairman
of the Presidiym of the Supreme
Soviet of the USSR. from December
8 to 11, 1980.

DR. SUBRAMANIAM -~ SWAMY:
(Bombay North East) You should
allow a discussioan on it, Sir.
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MR. SPEAKER: Calling Atten-
tion,

12.20 hrs.

CALLING ATTENTION TO MAT-
TER OF URGENT PUBLIC IM-
PORTANCE

INDIA's TRADE DEFICIT DURING 1980-81

SHRI G. M. BANATWALLA:
(Ponnani): Sir, I call the attention
of the Minister of Commerce to
the following matter of urgent public
importance and I request that he may
make a statement thereon:—-

“Report that India’s trade defi-
cit may exceed Rs. 4,000 crores
during the financial year 1380-81."

THE MINISTER OF COMMERCE
AND STEEL AND MINES (SHRI
PRANAB MUKHERJEE): Hon.
Speaker, India*s trade deficit has
shown a worseaing trend since
1977-78, as may be seen from the
following table:—

~(Rs.in Crores)

1976-77  1977-78 1978 79 1979-80
5142°25 5404°' 26  5726- 26  6426- 86
(5° 1) (6:0) (r2-2)

5073°79 6025-29 6814-30 8683 55

(18-7) (13- 1) (27 4)
+63-46 —621-03 —1088 04 —2256- 6

-

Norte : Figures in brackets indicate percentage

In 1979-80, while exports increas-
ed by 12.2 per cent imports record-
ed an increase of 27.4 per cent, lead-
ing to a trade deficit of Rs. 22567
crores. During the first quarter of
1980-81, for which latest provision-
al data are available, exports are es-
timated to have recorded an increase
of about 7 per cent whereas imports
during the quarter were higher by
about 63 per cent over the corres-
ponding period last year,

The growth of exports in the first
quarter of 1980-81 was slow because
- of the impact of drought and poor
economic performance of the eco-
nomy in 1979-80, when there was
a decline in agricultural production,
industrial production and GNP
by 10 per cent, 1.5 per cent and 3
per cent respectively. Prospectus for

increase over the preceding year.

the latter period of 1980-81 are con-
sidered better in view of improve-
ments in agricultural and indust-
rial production supply of power and
other infrastructure requirements
of the economy combined with vari-
ous measures taken by the Govern-
ment to remove domestic constraints
on export production and other ex-
port promotion measures, The ex-
port target for 1980-81 amounting
to Rs. 7100 crores is expected tohe
achieved and. if possible even exce-
eded. This will not be a mean
achievement when seen in the back-
ground of slow down in the tempo
of world trade, economic recession
and growth of protectionist ten-
dencies abroad. Our optimism is
based on the fact that many of the

important  section have started



281 Indian Trad .

responding to our policy
initiatives. The data available from
the respective Export Promotion
Councils shows that the important
sectors such as engineering produ-
cts, processed foods, basic chemicals,
jute manufactyres, handicrafts and
textiles, etc. are showing growth rat-
es in the range of 20—30 per rent
during the months of the first half
of 1980-81, Honourable Members
will also be happy to know that
exports from the Santa Cruz and
Kandla Free Trade Zoneg are
showing even much higher growth
rates in their export performance.

In spite of such export increases
the trade deficit in 1980-81 may ex-
ceed Rs. 4000 crores mainly due to
the steep hike in international prices
of petroleum angq {fertilisers, Petro-
leum prices have already recorded
an increase of more than 100 per
cent during last year. Valuye of im-
ports of petroleum and petroleym
products are estimated to have ex-
ceeded Rs. 2500 crores in the first
half of 1980-81 itself as against im-
ports of Rs. 3213 crores in the whole
of 1979-80.

Government is seriously concerned
over the prospects of mounting trade
deficit. Government has recently
taken a number of measures to pro-
mote exports, These include ex-
clusion of prodyction for export for
the purpose of “licensed capacily”
and dominance”, favourable treat-
ment to import of technology for
export production. Free Trade
Zones like treatment 16 all 100 per
cent export-oriented units, expan-
sion of the list of indystries for
“Automatic Expansion” and selective
relaxation in restrictiong imposed on
new undertakings in metropolitan
cities to exporting units.

Government have also rationalised
input planning for export production
In.order to improve input availabi-
lity. For instance. steel requirements
of the Engineering exports for 1980-
81 has been already tied up. Govern-
ment is taking measures for improv-
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ing credit, availability for expor-
ters. In addition the new EXIM
Bank going to be set yp shortly will
also encourage the financial infra-
structure for exports. In order to
reduce delays procedures for dis-
bursement for duty-drawback gare
also being streamlined. Simultan-
eously, action is being taken to
step up production of steel, coal fer-
tilisers, and non-ferrous metals and
to accelerate the tempo of oil explo-
ration ang production Saving on im-
ports thus effected can significantly
contribute to narrowing the trade
gap.

SHRI G. M. BANATWALLA: Mr.
Speaker, Sir, we have got a state-
ment from the Government confirm-
ing a serioys report that the trade
deficit in 1980-81 may exceed Rs.
4,000 crores. I have fully sympathy
for the hon. Minister of Commerce
because I do realise that a large part
of the predicament in which he finds
himself. It is rather unfortunate that
the Janata Government left the eco-
nomy rather uncared for and such
an economy was inherited by the
present Government.

12.26 hrs.
[MR. DEPUTY.SPEAKER in the Chair]

Encouraged by a very large infllow
of remittances, the then Janata Gov-
ernment went on importing even
those articles which could be manu-
factured within the country at cheap-
er costs. However. we may not
go into all that aspect of it. I am
also in sympathy with the Com-
merce Minister because he is han-

“dicapped by the difficulties faced by

the other departments in the matter
of production and in the matter of

infrastructure and so on. The im-
port of cement, fertiliser, etc.
could be cut down if the indusiry

could produce to the full capacity.
But that is not possible because of
the shortage of power, coal and so
on. We therefore see this parti-
cular phenomenon. While express-
ing my sympathy with the Zovern-
ment, I must also record my sense of
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[Shri G. M. Banatwalja]
appreciation of the measures which
the - hon. Minister has just now out-
lined which he proposes to take for
the improvement of the situation.

However, I must point out that
there is a certain feeling of compla-
cency, uncalleq for complacency, on
the part of the Government. The
Governiment sayg that the export
target for the year 1980-81 will be
achieved. It further says that that is
not a mean achievement. Before 1
may comment on this particular
thing, there is. I must say, this un-
happy complacency on the part of
the Governmeat. I must say that
the export performance of our coun-
try, if we take a long range view, is
very dismal and very poor.

Taking any indicator of export per-
formance, we have a very dismal
situation, For example, if we
take the average anual growth rate
of export, we find that in 1950-60
while the world rate of growth of
exports wag 6.2 per cent, India’s
growth rate was negligible. From
1960-70, while the world growth
rate was 8.9 per cent, India's growth
rate was 3.6 per cent from 1970-74.
while the world rate of growth of
export was 27.9 per cent, India's
rate of growth was 15 per cent from
1974-77, the world growth rate of
export wag 11.2 per cent while India‘s
growth rate was better—it was 18.4
per cent. For 1977-78, while the
world growth rate of export was 14.2
per cent India’s growth rate was
only 4.5 per cent. Ot course, I do
not want you to be responsible for
1978 position. That is a different
‘thing. But let us mot have the
stock answer of some other being
respongible. We must state gur
position that there is no room for
complacency whatsover and not a
statement of this sort that our
achievement is mot a mean achieve-
ment. Sir, if we take India's contri-
‘bution to world trade, in 1950 it
was 2.2 per cent; in 1985 it was
14 per cent; in 1963-64 it was 1.2
- per cent; in 1870-71 it was 0.7 per

<cent; in 1973-74 it was 0.6 per cent
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and in 1978 it was 0.5 per cent. There
is a continuous degline.

Taking the question of exports as
percentage of gross national pro-
duct it was 6.3 per cent in 1850-51
and after all these years by 1970~
71 it was again at almost the same
figure of 6.9 per ceat. I, therefore,
say that it is hard to believe that
India hag achieved a break-through
in exports.

Sir, we are tolg that the export
target for 1980-81 was Rs, 71,00
crores. Today you have admitted
that there is mounting trade defi-
cit and it would amount to Rs. 4,000
crores. You further go to say that
in view of the mounting trade defi-
cit you have taken certain measures.
But then withe all those measures
for promotion of exports you only
say that you will be able to achieve
your previously fixed export tar-
get. In view of the mounting
trade deficit yoy ought to have
revised your export targets ind the
additional measures that have been
taken during these years ought 1o
have brought exports more :han the
previousg target that was fixed,
viz.. Rs. 7,100 crores.

Therefore, my questioa is: whether
it is a fact that having fixed ex-
port target at Rs. 7,100 crores the
government found it impossible to
achieve that target? Whether it is
a fact that this shows a total failure
of the government to achieve its
export largets? Is it not a fact tiat
additional concessions being given
in order to improve exports in view
of the mounting trade deficit only
lead to the fulfilment of the pre-
viously fixeq targets and not to meet-
ing the situation created by the tra-
de deficit which is now expected to
go up because of rise in internation-
al prices of oil and fertiliser and so
on? Therefore, what specific steps
were taken by the government to
meet the sgituation” created not
merely for the fulfilment of the
original target but in order to ob-
viate the circumstantey that were
created and the difficuities that were
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created by the higher inter tional
prices of oil and fertilisers and g0
op and the conscquent mountmg
trade deficit?

Su', there is an announcement that
100 per cent export units will be

given all facilities in order to pro-

mote their exports. Now, Sir. I
must submijt this, that Export
is a risky trade. There are
severa] changes in fashions, trends,
tastes, etc. The international market is
subject to several variations. There-
fore, no unit (big or small) can de-
pend exclusively upto 100 pey cent
on trade. Every unit hag to be as-
sureq of some part of domestic trade,
say, about 40 per cent. in order that
the industry may be able to absorb
the shocks if any due to fluctuations
in the internationaj n’larket.

Therefore, will the Government
sympathetically consider extending
the facilities promiseq to 100 per cent
export units also to 60 per cent ex-
port units?

If not, why not?
What is the particulay objection on

the part of the Government? That
has got to be made clear.

Lastly there is one small point with
which T would like to conclude.

There are definite prospects for
improvement of our trade in exports.
We have got, in the emergence . of
the Gulf Areas, an additional market.
There are todav certain areas which
are being vacateg by the Developing
countries. In respect of exports,
there are areas in which there are
labour—mtenswe industries, angq so
on.

Therefore, Sir, let ug know what
efforts are being made by the Go-
vernment to utilise all these pros-
pects for the improvement of our
export trade to the Gulf Areas. These
are my questions. Thank you.

SHRI PRANAB MUKHERJEE: I
do appreciate the hon. Member's
Sympathy for me. In fact, the hon.
Member himself has pointed out and
he hag himself expressed this, that, in
a given situation, we cannot do bet-

than what we are trying to do.
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But if he has interpreted my state-
ment to say that we are complacent
or there is a note of complacency and
so on, in the statement which I have
made I am sorry it is not so. I am-
really seriously concerned over the
mounting trade gap.

Now the question is how we can
make it up, After all, export de-
pends upon the overall economic per-
formance in the country. I have to
have something which should be
produced to be exported. Therefore,
if the general economic condition
does not improve, it would not be
possible for ug to improve the export
performance. At the same time, the
concept which prevailed upon the
previous policy-makers wag this 1
would not like to pass on the blame.
But perhaps they thought that the
foreign Exchange Remittances
(mainly due to invisibles)
would continue to be in the same or-
der and we have enough Foreign
Exchange to play with. This idea
prevailed upon the policy-makers a
few years back. So, they did not
pay much attention to the growth
of exports, Otherwigse, the hon,
Member has himse]f pointeq out that
from 1974 to 1977 (in these three
years) our export growth was in the
neighbourhood of 25 to 27 per cent
and it came down to 7 per cent from
1977-78 to 1979-80. So far as the
current year’s target is concerned it
is known that it was determined
earlier. In the background of the
overal] performance of 1979-80, I
fixed the target for 1980-81.

These targets were fixeq in the
context of the overall economic per-
formance. It would be possible for
us to reach the target. We can vis-
ualise this from the periodical per-
formance of the export. In  the
statement I have mentioned that in
the first quarter of the current finan-
cial year, the growth has been nearly
7 per cent. But. it is known to the
hon. Member that growth of export
in the first quarter is always fless
compared to the later period. We
can make a comparative study " of
the correqbonqu period’s perfor-
mance.  From that we can get an
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[Shri Pranab Mukherjee]
idea. We would know whether it
would be possible for us to have the
growth rate and to achieve the tar-
get. But even there, the target we
reach will be inadequate, I agree,
because our Oil Bi]l alone would
constitute nearly 65 per cent of our
total export earnings. The hon.
Member would appreciate that it is
not po:sible for us to reduce our
dependence on import of oil to g con-
siberable extent because it requires
to maintain our agricultural prog-
ramme, it requires to maintain our
transportation system. Even the
common fuel. kerosene, we cannot
perhaps do away with, Therelore,
the strategy which we are to follow
is to reduce our dependence on im-
porting in whatever areas we can do
so. On earlier occasion also, [ have
pointed out that there are certain
areas. The hon. Member has him-
self pointed out that. For instance,
if we can improve our domestic per-
formance in certain critical centres
like steel, cement and aluminium—in
thes2 3 sectors alone—perhaps we can
save nearly one thoucang crores of
rupees and it is possible. In 1976-77,
we had sufficient production to meet
our requirement ang even we could
export a little bit. Therefore. if we
have an installeg capacity in the ce-
ment industry, in the order of 24
million tonnes and at one wparticular
point of time, the capacity utilisation
was 90 per cent we can dg s0. We
are trying our best to reduce our de-
pendence on those sectorg so that it
can get reflected in the total volume
of import. Another area is of course
edible oil. Even in the late 70s our
import bill on edible oil was insigni-
ficant. It is not much. But now it
has gone to the extent of one million
tonnes and if we can produce suffi-
cient cercals to meet our require-
ments then there is a possibility of a
break-through in the edible oil sector
and my colleague in the Ministry of
Commnrrece is looking into it. We
are trying our best to improve our
performance in export and at the
same time reduce our dependenca on
the import In -the areag wherever
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it ig possible. There is no room for
complacency. I won't be able to
reduce our dependence on imports in
so far as petroleum and oil products
are concerned. That will comple-
tely upset the entire economic prog-
ramme, Therefore, the ans-
wer lies in producing more in certain
areas where we can export and there
is a possibility., At one particular
time India was the mnet importer of
foodgrains. Even in the mid 70s, we
had to wunport foodgrains and so far
as the present world forecast is con-
cerned, raany of the countries will be
the net iraporter of foodgrains - and
if we can make a break-through in
the agricultura]l sector, we will be
in g position to enhance our exportin
this sector. Perhaps, the hon. Mem-
ber would apprgciate that this ycsr
alone we are going to export nearly
one miilion tonnes of rice.

Sir, another point which the hon.
Member has mentioned is: what arve
the results of the concessions which
we are going to give to the 100 per
cent export orienteq units anq whe-
ther we can reduce the performance
from 100 per cent to 60 per cent.
My difficulty is the moment
I reduce this concession, there
will be no initiative for export be-
cause there is a surplus market in
India itself and who will undertake
the trouble of going to foreign mar-
ket and face stiff comptition in world
market if they could get readymade
market in India itself. Therefnve,
the concessions which we have given
to the exporters must be strictly ad-
hered to 100 per cent and if it is not
po-sible for 100 per cent, there
may be some reductions. We
can consider of reducing it 2 per
cent or 3 per cent or even
5 per cent. But the moment I give
coiicession to the 60 per cent export-
orienteq unitg all the concessions
which the units established in the
free-trade zOne are entitled to have,
then there will be no incentive for
export because the producers will
find readv:market in the country and
in our country we ecannot have the
concept of exportable surplus, If we
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want to make up the trade gap to a
considerable extent and if we want to
have sufficieni foreign exchange to
meet our essential import bill, defini-
tely we must produce for export and
a part of the production must be ear-
marked for export. Therefore, it may
not be feasible or desirable to give
concession to the export-oriented
units at the level of 60 per cent
which we are giving at the level of
100 per cent. To the question
what would be the net performance
and what would be the reaction to
the concessions which we have given.
we are yet to see that now that
some of the concessiong have
been announceq recently, the indus-
try will take some time to
absorb it and to adjust their produc-
tion rrogrammes to meet that re-
quirement. ,

SHRI HARIKESH BAHADUR (Go-
vakhpur): Mr., Deputy-Speaker, Sir
for every failure this Government
blames Janata Party.

MR. DEPUTY-SPEAKER: He did
not blame in this case.

SHRI HARIKESH BAHADUR:
Here &'so, he did. It is a permanent
thing; 1 do not know for how long
this will continue though the entire
nation knows who is responsible for
all kinds of problems which have
been created in the country today.
It is the total inefficiency, mismanage-
mert and corruption of this Govern-
ment that bas created this situation
that everyday India’s trade deficit
positicn is worsening.

There is &« department known as
the Export Tuspection Council. The
duty of this department is to create a
good image of this country in the
international market, but this orga-
nisation has become the centre of
absolute corruption, total mismanage-
ment; everything in that Department
is going absclutely wrong and 1 do
not know what the hon. Minister is
doing in that respect. Everything is
being destroveg@ by the present orga-
nisation. There, the Director is a
non-technical person. though the
post is a technically oriented post.

3042 LS—10
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He does not look intp the things pro-
perly; he himself is involved in dirty
things and 1 would give some examp-
les for the Minister to verify. He
alsop says that nobody can harm him
because the hon. Minister protects
kim, but I do not know how far that
is correct. 1If the Export Insp2:tion
Council does not function properly,
and there is total corruption, our pro-
ducts would not be purchased by the
people from outside, I would like
to quote what has been gtated in the
Economic Age:

“At a time when most other coun-
tries including the advanced ones
like the United States are opting for
greater and more stringent quality
control for their products, India seems
to be going the other way....... It
an Indian product fails to stand in
competition with counterparts pro-
duced by other countries, not only
the individual producing units but
the reputation of the entire country
suffers. Once such damage is done, it
might be years before lost good will
can be recoverd.”

This is the situation; our quality
control system is completly paraly-
sed and it has become totally defe-
ctive, For example, one consignment
of chapals had been sent to Italy and
the buyer in Italy refused to accept
that and it was returned. After that,
there have been a lot of things which
have been going on in the depart-
ment and the officer who was respon-
sible is the Director himself. While
the consignment was stopped at the
Bombay docks, on specific instruc-
tions of the Director, that the things
were quite all right, these were sent
to Italy. I do not know whether any
Minister had directed him or he him-
self had taken the initiative. These
were ultimately rejected and sent
back from Italy. After that he deman-
ded Rs. 65 1lakhs or something of
that kind has happend. No action has
been taken against the senior officers
who are responsible for that., Some
junior officers were susvended for
that defect. I do not know what is
happening now. They are being made
scapegoats. The issue was raised

| e
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before** who is the Director, but he
did not take any action. Since he
himself is involved, he wants to vic-
timise the junior officers. If such
things go on continuously, there
would be no quality control. There is
also another example. The major car-
pet inspection scheme wag closed from
compulsory - pre-shipment inspection
What were the reasons? This is be-
cause they wanted to send some dirty
type of carpets to foreign countries,
That is why they stopped this inspec-
tion. Some platinum crucibles were
imported. Actually, they were pur-
chased for Gold Scheme. Now they
have been stolen away. I do not know
what is happening. The hon. Mini-
ster must look into these things which
are going on in the Export Inspection
Council, otherwise things would not
be corrected and ultimately there
would always be this kind of deficit in
India’s trade,

Then, a particular
adopted for quality control of jute
goods. Now that has been changed
completely. Something like periodical
inspection is being done now. Because
of this the quality of jute and jute
products ‘is deteriorating  conti-
nuously. If you are sending such type
of thing to foreign countries, will
they come to you again for purchase?
These things are happening in this
Department. This Inspection Council
is fully responsible for all these things
But, no action is being taken agai-
nst the officers who are concerned and
basically this office who is telling that
he is being protected by the Minister,
and, therefore, nobody can do any-
thing. Now, Sir, I want to say at
this point of time itself that the hon.
Minister must set his Department
right. Otherwise, all the charges
which are being levelled against that
particular officer or the Department,
it will be considered that all these
things are happening only because
of the blessings of the Minister which,
I do not want to say at this point of
time but, ceralnly after some time

process was
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the Minister will be charged for that.
Therefore, I must remind the Hon.
minister that he must look into the
functioning the working of that
particular Department, to which 1
have referred. Sir, my question is:
(a) Will the Minister constitute a
Comnnttee of Members of Parliament
to look into the functioning of this
Export Inspection Council; and

(b) What are the steps which are
being proposed by the Government
to streamline this organisation so
that proper quality control may be
ensured. ‘

These are my question.

SHRI PRANAB MUKHERJEE:
Sir, firstly, the charges which the
Hon, Member has made, if he had
given me a nofice, I would have
answered all these questions and it is
not fair when the subject is trade
gaps to discuss about one individual
officer. He could have sent me the
notice according to normal practice
and I would have answered all the
questions. I do not protect anybody
if he does not require protection but
I will have to give protection as a
Minister to my officers if they do the
correct thing. I am to know whether
he is corrupt or not. You should
have sent me earlier. I would have

come prepared.

Sir, the Hon. Member has said
that we are sending substandard
quality jute. The flgures say some-
thing different. There ig 42 per cent
growth. Let me answer the question.
He has said that because we have no
inspection of the quality of the jute,
as a result now substandared goods
are going to the foreign market and
we are losing the market. This year
from April, 42 per cent has been the
growth, so far as jute export is con-
cerned. If 1 am to presume Hon.
Member’s conclusion that we are
sending substanded jute because of
the lock of inspection, substandard
goods are going, dre the foreign
buyers so fool that ﬁhey will purehnse

**Expunged as ordered by the Chair.
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jute from u,s? when they can get
jute from Bangladesh. when they
can get jute from gqther countries?

The growth is, 42 per cent

Regarding chappals, defini-
tely hundreds of consign-
ments are sent. Leather, and various
types of goods. If the Hon. Member
wanted to know about any particular
item he should send me the notice.
With regard to the complaint that I
am trying to pass on the blame, what
can 1 do? 1 am prepared to look
into it. I have already said ‘“Give me
the specific complaint. I will look
into it. 1 will look into the function-
ing of the Inspection Council.” But,
I know what politics is going on so
far as the Inspection Organisation is
concerned. 1 get the complaints from
other side also. And they say that
when the shipment fs ready, they
create problem on some pretext.
Otherwise, they will not certify that
it is a quality good and shipment
will be missing. The parties will
lose the order for the foreign market
and there is a question of the sub-
standard quality goods similiarly, the
question is of the delivery schedules.
Therefore, we are getting these types
of complaints, We are trying to
streamling it. I do not say, certify that
the inspection is perfectly alright.
There are black-sheep. It would be
our efforts to identify them and to
take action against them. He may be
Director or anybody. But I will take
action against him provided I get the
information from the Hon. Member.

Sir, in regard to the complaint that
! am trying to pass on the blame,
what can I do? In 1976-77 we had
net surplus, This is the cold
fact and from 1976-77 up to 1977, we
have 27 per cent growth-rate. I find
from 1977-78 on wards instead of plus
figure, we are going for minus. I can-
not help it. It may be pleasing, It

may be unpleasent to the Hon. Mem-

ber, But this is the cold fact.

Therfore, Sir, this year, from Rs.
64 hundred crores, if T can export
about Rs. 71 hundred crores defi-
nitely I will say that I have improv-
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ed a little bit, not to the expecta-
tion, but I have been able to do a
little bit.

In regarq to the suggestions of the
M. Ps I had always discussed with
them, if they had any suggestion to
improve and streamline mot merely
the Export Inspection Organisation
but in regard to many other organi-
sations. This is a very sensive Depart-
ment. A lot of people could be
favoured there, So, if the hon, Member
can give me any suggestion, I am
prepared to examine and implement
it. But for that, a formal committee
is not needed. But they are welcome
to give me any suggestion for im-
proving the functioning and for build-
ing up a better imaged and to iden-
tify black sheep if there are any, in
any area. I would be glad to aceept
any suggestion and implement it. No
committee, but informal suggestions
can be made.

SHRI SOMNATH CHATTERJEE
(Jadavpur): The suggestions can be
formal.

SHRI SATISH AGARWAL (Jai-
pur): Formal suggestions in anin-
forma] way.

At Torw gER fag (4 Qwang):
SaTEE wgiEn, /ey Y ¥ S wwiar

¥, ST P FT WX W G

aﬁwﬁmﬁw%%m
frafs ¥ fafm @ W WK
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[ vtw wA< Tag]

St F aMaT wEar § fF oSN
9 #g faar 5 ofiseax & gz
gRIY ? |TIE ST g9 WiAaeq 99 @ &
q IR E; ATTH G TIAFH FHTL
g zafag #w giweak & fag
g HR ST # @I FHET
w® &1 zafae g 9T A9 e
gL ¥ HUAT W 1 T A®
q QT AT KT N=IWT AT AE
AT T FET ¥ HWYHT  HAET
& oS zafaw & Seer anEa
g fF o 5@ gEEE A oFT AW
FOT) AT @ OATES HAIET
H g9 FF A@T ! TH HGEAT
1 qHt agem ST wFAT g qafw
aifas ageEl W OS WA e
AY WA R § A8 99
qeFd H AT ST HHAY
F ThT & A0 w0 wE@ w9
ar SEs FOrEr oforw Far g
zah ak § sy fasar & @

WYY HY4  FaeT §  UFARE

Hfafrdt 1 a@ @ =H T o7

AR RAY ST ¥ SATHAT AT

g f5 waR wRw e F &
%, BR-Br Izd W, I TR
ARG ¥ S-aWE, FHE WK AET
F FW T ——aq I & fag
IHY THTEA AN B qTEG AT FIAAR
/T IH!EOT F7 I @ IGH ITH
¥ fag sy w faow ea femn
g ar @i ?

ol gk W 9igg A Famr,
& 7 mEfg @y @
qEAT E HMIF AT TRERE IR
qaT 93 @I &, ** F FTLOT
65 AT FI TMF T W@ FIFR
¥ 90 M@ FT WIATT T WA
g g | afz g@ =fgsrd g @
TFANE  HY é}:rr? 07 EerETT
F UFT & fqg =y Fr FIw
IST § 7 UF [ AR F OHAAT
TAFET, UAGQIE IEAFUA Hifdaer #,
IAFT TCATZTAE TAT qUT A AR . . .

MR DEPUTY-SPEAKER: The men-
tion of the name of their Additional
Director, made by Mr, Harikesh
Bahadur and this hon. Member shall

not go on record.. You can expunge
that.

SHRI HARIKESH BAHADUR:
Why Sir?

M-R. DEPUTY.SPEAKER: I  said
you can speak, but not mention the
name. No. You must give it in
writing to me.

HY URA FAC g a7 FLOA
FT RIAATE AT 93 AGIR F JA
&1 | ag sAar wgar g e faas
faars wezraw  wik afqafraarat
F gy ¥ fred & vAd A
afs =g wgH & mawfs & &
AN Ig &4 AT &7 qRq ?

MR DEPUTY-SPEAKER: I only
said that you should not bring in the
names. You can put all the points.

g

**Expunged as order by the Chair.
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ot Tt AT fag AR FE
# waag 48 & f& wmem wel
Foar qard fF @R W, ®R
FIE AT WIT FiEw T H
FIY qI, T AW & SEFw
faw, oMY 9 ¥ FEW IS
T FAT FIW IIA AT W@ B!
gk G & 1T W9 & K AT
FEOFT FW o1 @ &, 99w H
ft agr-#T FET WY I W o ¢
13 hrs.

SHRI PRANAB MUKHERJEE:
The hon. Member first asked what we
are going to do about the small scale

13

e sy S

sector. particularly handlooms
and handicrafts and other small pro-
ducers. Various export promotion
councils are providing them the

necessary incentives which are need-
ed but I do feel that there is still a
large scope for providing them assis-
tance and improving their earning
because quite a substantial part of
their carning is beng taken away by
the middlemen. Therefore, we are
trying to look at the three problems
of the small scale industry people;
they are facing the problem of getting
raw material, getting credit and mar-
ketting. We are trying to tie up all
these three things through institu-
ional arrangement so that they get
the inecentive and we provide them
benefits in a systematic manner. This
is a matter which is constantly under
review and we are trying to improve
the system.

In regard to corruption in the de-
partment as 1 had already said in
reply to Shri Harikesh, I will defi-
nitely look into it, even about my
officer to whom he referred, I will
look into it and if there be any
allegation any time received either
from M. P. or from anybody else, I
shall look into it and take steps.

What I was trying to point out was
that we were not in a position to
import petroleum products because
petroleum consumption here is almost

AGRAHAYANA 24, 1902 (SAKA)
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minimum; hardly 15-16 million tonnes
we are importing. The hon. Memben
knows that if we cannot import
diesal, if we do not import kerosene,
feretiliser, etc. if we do not main-
tain the national tranportation sys-
tem, the whole economy will col-
lapse. That is the reason why I
say the scope for reducing the import
of petroleum products is extremely
limited. No body can say what would
be the ultimate level of prices so far
ag petroleum products are concerned.
In one year 100 per cent rise has
taken place. Whenever these is an
OPEC meeting, immediately our
blood pressure starts going up; we do
not know what is going to happen. It
is really a serious problem and the
answer lies in exports; we must pro-
duce enough to export and we must
try to get export earnings. There
also, production in some developed
countries is standing in the way. 1
will give you one example; I would
not like to mention on the name of the
country. They imposed a ban on the
entry of our oval shaped footballs;
a large number of people are emp-
loyed in this country and our oval
shaped football can compete with
any manufactured in any part of the
world. But the country which was
importing this was subjected to local
presure and theyputa countervai-
ling duty. We have taken it up. We
are fighting against this sort of thing
in handlooms. One country which
imported these things had imposed
duties on it because there were
10,000 persons in that country who
were connected with handloom pro-
ducts operations. 1 told them, when
I met them; you are thinking of
10,000 persons; we had to throw out
of job here ten million people who
are engaged in handloom industry
alone. His answer was; after all, I
am to take care of my own problem.
You have 650 million peonle; you are
to think in terms of millions but I
have only a few millions of people
and so I shall have to think in terms
of thousands. This is the atmosphere
in which we have {o work and it is
always not easy for us to get market
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but we are trying to get it and cer-
tain improvement is there but I do
agree with the hon. Members that
much more is to be made and parti-
cularly 1 am concerned about the
complaints ang about the shortages.
If any hon. Members bring them to
my notice, I can assure them that I

will look into them and corrective
action will be taken.

MR. DEPUTY-SPEAKER.: The
House now stands adjourned till

2-05 p.m.

13.05 hrs.

The Lok Sabha adjourned for Lunch
till five minutes part Fourteen of the
clock.

-, o

The Lok Sabha re-assembleq after
lunch at seven minutes past Fourteen
of the clock.

[MRr. DEpPUTY-SPEAKER in the Chair]
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(i) CONSTRUCTION OF A BRIDGE OVER
YAMUNA RIVER IN DELHI NEAR INTER-
STaTE Bus TERMINAYL,

SHRI H.K.L.. BHAGAT (East Delhi):
With your kind permission, I raise the
following matter of urgent public im-
portance.

It is a matter of regret that the con-
struction of a new bridge over the
Yamuna river in Delhi near the inter-
State bus terminal which was sanc-
tioned by the Congress Government in
1976, has not started yet, causing great
and continued hardship and inconveni-
erice to lacs of people and thousands

of vehicles, which have to cross Yamu-

na every day due to trafic jam and
congestion. Construction of the
bridge on priority basis is a necessity
not only for the people living in trans-
Yamunga area, the people of Delhi but
also people of Uttar Pradesh and other
areas States. Urgent attention of the
Government to the matter is required.
The work should start quickly and a
time-bound programme for comple-
tion of the bridge should be fixed.
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(ii) ERA SEzHIYAN CoMMITIEE REPORT
ON THE WORKING or LIC.

SHRI R.K. MHALGI (Thane): The
Era Sezhiyvan Committee gppoifiad by
the Government to review. the working
of LIC has submitted their report
long ago. The Committee have miade
a number of important and useful
suggestions and recommendations.

Lakhs of LIC policy holders arc
waiting for the decision to be taken
by the Government thereon. The re-
commendations of group-term policy
shall receive well as it provides a kind
of block insurance to large section of
people in the un-organised sector.

I, therefore, urge upon the Goveru-
ment to take as immediately as possi-
ble the decision on the said Conimit-
tee's Report or at least on gome of
the important recommendations ot the
Report.

(ili) DRINKING: WATER PROBLEM IN

RAJASTHAN.

N qwF T oW (F)

g3

TSEITT & WA 34,000 TiaT

q & 24000 WA ¥ ¥ F q
;N M ¥ 11,000 WE F AN
W g f A A Ew
T g, TEANT HEAT SREEEFT
TR ) et ey wwder o
7t 7 wfrad a7 o § o wear-
TET g R ¥ owAw g A
gt & fifer §1 ot ¥ e
¥ fifsqr @ Wi F @vr giw @
T A A g & wfivfer e e A
F faq orft @ § wuar wiEl
] GET FF A @ @@l
T I g ¥

g
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